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granted to the Persident to defray
the charges which will come in
course of payment during the
year ending the 31st day of
March, 1958, in respect of ‘Open
Line Works—Replacements’.”

*DEMANDS FOR GRANTS—RAIL-
WAYS, 1958-59

* Mr. Chairman: Now, we shall take
up the Demands for Grants relating
to the Raiways.

Before I proceed further, I have to
announce that a large number of cut
motions has been received. As has
been the practice in this House before,
hon. Members and leaders of Groups
may hand over the numbers of their
cut motions which they sclect and
which they desire to move, within
fifteen minutes, at the Table I shall
ask the Members to move them, if the
Members in whose names the cut
motions stand are present in the House,
and the cut motinn, are otherwise in
order.

One other question has to be deci-
ded by the House, namely the split-
ting up of the 12 hours allotted for
the discussion of the Demands for
Grants between the various Demands.
From thc list before me, 1 find that
the largest number of cut motions 1s
to Demand No. 1. I would suggest, if
the House is agreeable, that out of the
12 hours, we may devotc 7 hours to
Demand No. 1 and 5 hours for the
other 18 Demands May I know the
sense of the House in this connection?

Shri Naushir Bharucha (East Xhan-
desh): May I suggest that that would
be perfectly desirable, excepting that
instead of fifteen minutes’ time for
giving notices of the cut motions which
we desire to move, it may be extended
t1l1 8 .M. since the House is thin
now? The time for sending in notices
that we want to move particular cut
motions may be extended till 3 pMm.

Mr. Chairman: I shall take it that
the House will devote 7 hours to* De-

mand No.1 and 5 hours to the reet of
the Demands.

Several Hofi. Members: Yes.

Mr. Chairman: And instead of 1§
minutes, 20 minutes’ time may be al-
lowed,

Shri Naushir Bharucha: I suggest
that it may be extended till 8 r.Mm.
since there may be Members who have
gone out for their lunch, and let them
have time to come back.

Mr. Chairman: I do not mind. Let
the time allowed be increased.

We shall now take up the discussion
on the Demands for Grants relating
to the railways,

Demanp No. 1—Ramway Boarp
Mr, Chairman: Motion moved:

“That a sum not exceeding
Rs. 81,189,000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
mg the 31st day of March, 1959,
in respect of ‘Railway Board’”.

Demanp No. 2—MISCELLANEOUS
EXPENDITURE

Mr. Chairman: Motion moved:

“That a sum not exceeding
Rs. 1,28,26,000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1959,
in respect of ‘Miscellaneous Ex-
penditure’.”

DEMAND No, 3—PAYMENTS TO
WORKED LINES AND OTHERS

Mr. Chairman: Motion moved:

“That a sum not exceeding
Rs. 31,39,000 be granted to
the President to defray the
charges which will come in course

*Moved with the recommendation of the Prendent
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of payment during the year end-
ing the 81st day of March, 1959,
in respect of ‘Payments to Worked
Lines and Others'.”

DemManD 'No, 4—WORKING Ex-
PENBES—ADMINISTRATION

Mr. Chairman: Motion moved:

“That a sum not exceeding
Rs. 32,73,57,000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31ist day of March, 1959,
in regpect of ‘Working Expenses—
Administration’.”

Demanp No 5—WoRkKING Ex-
PENSES—REPAIRS AND MAINTE-
NANCE

‘Mr. Chairman: Motion moved

“That a sum not exceeding
Rs. 1.04,29,56,000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1959,
in respect of ‘Working Expenses—
Repairs and Maintenance’”

DEMaND No. 6—WORKING Ex-
PENSES—OPERATING STAFF

Mr. Chairman: Motion moved-

“That a sum not exceeding
Rs 63,80,97,000 be granted to
the President to defray the
charges which will come 1n course
of payment during the year end-
ing the 31st day of March, 1959,
in respect of ‘Working Expenses—
Operating Staff’.”

Demanp No. 7—WoRkNnG Ex-
PENSES—OPERATION (FuzL)

Mr. Chairman: Motion moved:

“That a sum not exceeding
Rs. 57,21,34,000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31ist day of March, 1959,
in respect of ‘Working Expenses—
Operation (Fuel)'”

Demanp No. 8—Workme Ex-
PENSES—OPERATION OTHER THAN
STAFF AND FUEL

Mr. Chairman: Motion moved:

“That a sum not exceeding
Rs. 18,44,80,000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1959,
in respect of ‘Working Expenses——
Operation other than Staff and
Fuel'.”

Demanp No 9—Working Ex-
PENSES—MISCELLANEOUS Ex-
PENSES

Mr. Chairman: Motion moved:

“That a sum not exceeding
Rs. 26,29,60,000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1959,
in respect of ‘Working Expenses—

Miscellaneous Expenses’”.

Demanp No. 10—WorrING Ex-
PENSES—LABOUR WELFARE

Mr. Chairman: Motion moved:

“That a sum not exceeding
Rs. 7,88,91,000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1959,
in respect of ‘Working Expenses—
Labour Welfare'”.

Demanp No. 11--WorkInG Ex-
PENSES—APPROPRIATION TO
DrrricIATION RESgrvE FUND

Mr. Chairman: Motion moved:

“That a sum not exceeding
Rs. 45,00,00,000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1959,
in respect of ‘Working Expenses—
Appropriation to Depreciation Re-
serve Fund'.”
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Demaxp No. 12—-Divioxen Pay-
AmLE T0 GENERAL RxvEnums

Mr. Chairman: Motion moved:

“That a sum not exceeding
Rs. 49,58,39,000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 81st day of March, 1959,
in respect of ‘Dividend Payable to
General Revenues’.”

Demanp No. 13—OPEN Linx
WoRrksS (REVENUE)-—LABOUR
‘WELFARE

Mr, Chairman: Motion moved:

“That a sum not exceeding
Rs. 16237000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1958,
in respect of ‘Open Line Works
(Revenue)—Labour Welfare'.”

DEmand No. 14—-OPEN LmNe
Works (REVENUE)—OTHER THAN
LABOUR WELFARE

Mr. Chairman: Motion moved:

“That a sum not exceeding
Rs. 13,32,59,000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1959,
in respect of ‘Open Line Works
(Revenue) Other than Labour
Welfare’.”

Demaxp No. 15—CONSTRUCTION
or Nxw Lines

Mr. Chairman: Motion moved:

“That & sum not exceeding
Rs. 2539,39,000 be granted to
the President to defray the
charges which will come in course
of psyment during the year end-
ing the Sist day of March, 1959,
in respect of ‘Construction of New
Lines'”

Draaip No. 16-—-Orex Lavs
Worxs—ADDITIONS

Mr. Chairman: Motion moved:

“That a sum not exceeding
Rs. 4,12,02,08,000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1959,
in respect of ‘Open Line Works—
Additions’.”

DeMAND No 17—OPEN LInNE
WORKS—REPLACEMENTS

Mr., Chairman: Motion moved:

“That a sum not exceeding
Rs. 99,17,43,000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 3ist day of March, 1859,
in respect of ‘Open Line Works—
Replacements’.”

Demane No, 18—OrenN Lane
WoORKS—DEVELOPMENT FUND

Mr. Chairman: Motion moved:

“That a sum not exceeding
Rs. 36,70,82,000 be granted to
the President to defray the
charges which will come in course
of payment during the year end-
ing the 81st day of March, 1959,
in respect of ‘Open Line Works—
Development Fund'.”

DEmanDp No. 20—APPROPRIATION
TO DEVELOPMENT FUND

Mr. Chairman: Motion moved:

“That a sum not exceeding
Rs. 27,34,00,000 be granted to
the President to defray the
chargrs which will come in course
of payment during the year end-
ing the 31st day of March, 1959,
in respect of ‘Appropriation to
Development Fund’.”

So far as cut motions are concern-
ed, there is a long list before me.

I would like to know what are the
numbers of the cut motions which

are going to be moved, Already, it
has been announced that within 18
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minutes hon. Members will pass on
chits indicating the numbers of cut
motions, In regard to Demand No. 1,
I would like to know what are the
numbers of the cut motions to be
moved.

Stirl Naushir Bharucha: Shall we
presume that all the cut motions are
before the House?

Mr. Chalrman: By 15:00 hours, all
the cut motions to be moved will be
handed at the Table.

Shri Naushir Bharucha: In the
meantime, Members may speak on any
eut motion.

Shri Hem Barua (Gauhati): My
cut motions are Nos. 414 to 419.

At the outset, I want to thank the
Railway Minister for having the new
Railway Zone. This was long over-
due; there was a demand from the
State of Assam for a separate railway
zone and there were reasons for that.
I am very happy that the Railway
Minister has, after all, conceded this
demand. I am one with the Railway
Minister when he said that this was
not due to any political pressure but
because of considerations that were
essentially weighty not only in the
interest of this frontier State of
Assam, but also in the interest of the
country as a whole.

Now, as I said, this is a frontier
State and on its borders, there are
foreign countries like Pakistan,
Burma, Tibet and so on. Our rela-
tions with these foreign couuues at
present are very cordial anu happy.
But it is very difficult to forwsve his-
tory—what is in the womb oz history
is difficult to foretell. If by chance,
our relations with any of these States
are disturbed, it has to be remembered
that Assam is connected with the rest
of India only by a narrow corridor
of 45 miles width. I think the Danzig
corridor was a little less wide than
this, but whatever that might be, if
our relations with any of these foreign
countries are disturbed, and in that
case, if a bamb is thrown on the
corridor, then the entire State of

Assam gets dislocated from the rest
of India, and the hounds of war thus
unleahed eat into our flesh,

Then there is this consideration that
the frontier State has to depend on the
rest of India in s0 many respects. The
Frontier State has so many problems
pertaining to economic development,
industrial development and also per-
taining to security measures. So this
separate zone is a most welcome thing
and that is why I want to thank the
Railway Minister at the outset.

Now, the Minister had said a very
fine thing about making this Assam
rail link, that connects the State of
Assam with the rest of India, depend-
able and continuous and always a reli-
able communication between the
frontier State and the rest of India.
This is the message that he sent on
the eve of the inauguration of this
new zone. I thank him for this as-
surance to the people of Assam and
to the rest of India as well. In order
to make this Assam link dependable
and continuous, measures must be
taken. I hope the Railway Adminis-
tration would adopt the necessary
measures to develop this into a full-
fledged railway zone and railway
system.

As regards the Assam rail link, this
was completed in December, 1949. It
was opened for transport during Janu-
ary 1950. The history of railway
transport to Assam and in Assam is
a chequered one in the sense that
during the partition, the railway line
was also partitioned, and a part of it
had to run through Pakistan territory.
Those people who have had the mis-
fortune of travelling by this railway
line during the post-partition days
know what sufferings and inconveni-
ences they were subjected to. This is
a matter of recent history.

The Assam rail link was construc-~
ted. It removed the sufferings or the
troubles and difficulties of the travel-
ling public to a certsin extent. But
that is not the end of the high way.
There are so many difficulties faced
by the travelling public even today.
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{Shr1 Hem Berua]

Since this Assam link 1s the only
means of transport that connects the
frontier State with the rest of India,
the entire Assam market has to
depend on this transport system

Now, this Assam link moves across
difficult terrain During monsoons,
every time this line 1s dislocated due
to inundations and floods, between
Baraumi and Katihar and Alipur Duar,
there are s0 many bridges and these
bridges get breached during the mon-
sgons This railway line 1s the only
means of transport and oniv communi-
cation hine that connects this frontier
State with the rest of India, it gets
dislocated every vear during the mon-
soons and when th s happe s it brings
a lot of trouble and difficulties to the
people living 1n this frontier State

At the same time, the markets of
Assam arc thrown out of balance
Export and import tradc there de-
pends on this Iinc There 15 2 mas-
sive bottlencck between Sil gurt and
Alippur Duar 'This 1s because there
are so many bridges between these
two poimnts and the-e bridges get dis-
located These bridges ought to be
restored to a position of ~tability That
is one of the things that should be
done

Then, again between Manihar: Ghat
and Sakrigali Ghat there 15 a broad,
shifting river This 1« one of the
massive bottlenecks of the transport
line Unless and until a bridge is
thrown across the Ganga at this parti-
cular point, there 1s no hope or there
cannot be anv chance of overcoming
this difficulty that faces the rallway
link at present That 15 why I would
suggest that simultaneously wrth the
construction of a bridge across the
Ganga at Mokameh there shnuld be
another bridge constructed between
Manfhari Ghat and Sakrigali Ghat in
order to avoid this massive hurdle in
the way of the Assam Ik

There was a Siabilisation Commit-
tee, and that Committee had submit-
ted its Report That Committee had

made out a suggestion for an alterna-
te route I do not know at what
stage the Stabilisation Committee’s
Report 1s with the Government now.
Are they giving any consideration to
it or not?” I do not know But this
Committee has suggested an alternate
route in order to make this line more
stable Unless and until this hne is
made stable, there can be no hope of
having safe transport I find that it is
said that between Baraun: and Kati-
har there should either be an alter-
nate line or the existing lhine should
be converted into a broad gauge line
Or else 1t won’t be able to cope with
the import and export irade demand
of the State

Now, what about transport facilities
in the State of Assam” There these
facilities are still in the rudimentary
stage There 15 no doubt about that
When I sav that these transport faci-
hties aie still i the rudimentary
stage, I comparc them with the rest of
India I know, at the same time, that
comparisons are odious, and when I
want to compare them with the rest
of India I do not want to do it m a
spirit of milice because I know that
on the securitv of the frontier de-
pends the <ohdarity and <sccurity of
India as a whole

Now what about the new zone? This
new zone 13 going to comprise a route
mileage of 17383 miles That is what
15 given out At the same time, it is
given out that the Government are
now engaged 1n constructing marshal-
Iing and interchanging yards at
Barauni and when these are construct-
ed, the raillway zone will be extended
westwards of Baraunt When 1t is
extended to the westward of Barauni
after these marshalling and interchan-
ging yards are constructed, it should
then come to comprise a total rail-
way mileage of 19933 only

I find a tendency in this House for
people to criticise the creation of this
new railway zone Those who do it,
do so, by putting their blind eye on
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the telescope, because they have
never tried to examne the entire
problem, the problem that faces
the frontier State of Assam 1
want to remund you, Sir, that this
railway zone when 1t 1s extended
beyond Barauni, would comprise a
total mileage only of 1993 3 whereas
under other railway zones there is an
average mileage of 4000 I do not
want to compare 1t for the sake of
comparison But, at the same time I
want this House to take into account
the strategic considerations under
which this railway zone had to be
gwven effect to or this railway zone
had to be bwlt up

What about the capacity of the
Assam railway link This 15 the mam
raill Lnk and the capacity 15 only 170
wagons mertire giuge wagon~ per day
each wev  This capacity mects only
66 per cent of the export trade of the
State and mects only half of the im-
port requirements of the Stite The
rest 1s left in the lurch and 1t is a
very pamful thing

A<sam 1s noted for 1ts tea trade
What about thc tea traffic” How much
of ‘the tea traffic, this railway line
Lfts” There was an assuiance that
this rail ink would be capable of hift-
ing 20 per cent of the tea traffic m the
State

The Deputy Minister of Railways
(Shri Shahmawaz Khan): Lot of tea
traffic flows down the Brahmaputra
also

Shri Hem Barua: Yes, I will come
to that also

There was an assurance to lift 20
per cent of the tea traffic As a mat-
ter of fact, only 14 per ccnt of the
tea traffic was lifted Tea 1s one of
the massive Industries of Assam At
the same time, because of the incapa-
aty of this raill lmk to lift up the
traffic of this frontier State, 1t 1s con-
jomtly in the hands of the River
Steam Nawvigation Company and the
India General Nawvigation Company
What about these companies? They
are still British-owned companies and

3404

<they are also faced with a lot diffRcul-
ty because the steamers they ply
have to go through a pait of Pakistan
territory And, thmk what enormous
odds and difficulties they have to
meet because they have to pass
through a part of Pakistan ternitory?

Recently, there was a news item m
the papers that the steamer Ch:llimar:
was captured by the Pakistan people
in the mid stream And, I would very
much enlighten this House that there
were so many incidents in the Assam
Pakictan border There have been as
many as 27 instances of Pakistan van-
dalism on the Assam border during
the last one vear That 1s a record
That 15 why these steamers on whom
we have to depend so much for our
export and import tiade have to face
a lot of difficulties when thev have
to pa-- through Pakistan territories
We know to what extent this State
suffers

They arc British companies Recent-
ly, in Bithar when the employees of
the steamer companies demanded ful-
filment of thar lesitimate nights, a
higher increase in the salary and all
that these companies threatended to
close down the steamer services This
1s what they recently did in Bihar
Even n Assam they threaten to close
down the steamer services whenever
there 15 a demand, a legitimate
demand, on the part of the employees
for better conditions of service and
security of service That 1s what hap-
pens That 1s why, if we want to
depend on the steamer companies and
neglect our railway transport, that
would be a bad day for us

About  1ndustnal dcvelopment
Assam 1s now launching on a voyage,
I will say, of industral development
And, what 1s that voyage? We know
Assam 1s a backward State from the
point of economy and from the point
of industry According to the Census
Report of 1955 74 per cent of the
people in Assam live on agriculture,
whereas onlv 14 per cent live by
avocations other than agnculture,
That 1s thr fate of Assam We want
this frontier State to be economically
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quite strong because, az I have said,
this State is connected with the rest
of India by a corridor only of 45 miles
and if this corridor is bombed by any
-foreign country tomorrow, Assam gets
detached from the rest of India. Then,
as I have said, it would be the history
«of Dunkirk repeated in India. That
is what I have felt.

{Mgr. DxruTy-SPEAKER in the Chair.]
14-27 hrs.

We want to build up our industries
there. There is a proposal for a sugar
factory; it has been erected; there is
a proposal for a plywood factory, a
cement factory and a jute factory as
well. When the sites of all these fac-
tories—except the sugar factory—are
finally selected, there would be need
for more expansion of railway lines
and in that case we can help the in-
.dustrial development of the State.

I want to thank the Government for
one thing, that is, for ultimately decid-
ing to locate the oil refinery in Assam.
And, when the oil refinery is located
in Assam, I think it is going to have
a throughput of 1-5 million tons per
annum and it will have scope for fur-
-ther development. The oil has to be
transported from the State of Assam
to the Calcutta market or to the mar-
ket outside. When the oil refinery is
located at Gauhati or in Assam, the
-0il has to be transported, If it is not
transported by multipurpose pipe line
it will have to be transported by the
railways. And, in that case, the rail-
‘way lines that we have today that are
-even capable of meeting 66 per cent
of the traffic that is 1n Assam—and
that is going to get doubled after the
end of the Second Five Year Plan—
wmay not be expected legitimately to
meet the requirements of the o1l refi-
nery. That is why we feel that this
metre gauge railway has got to be
«converted into broad gduge and there
should be alternate lines and the capa-
-city has got to increase from 170
wagons per day to 300 or 400 wagons
mer day, if not more.

There is all round internal expan-
sion. What about Assam? Generally,
the railway line has to be developed,
because there are vast areas of land
still not covered by railway lines. For
instance, there are districts like Goal-
para, Darrang and several sub-dis-
tricts like North Lakhimpur where
there is no railway line. No attempt
has been made to introduce the rail-
way line in those parts. For instance
there is an entire tract from Ranga-
para to North Lakhimpur which is
rich in tea, rich in rice, but it is left
uncared for and there is no railway
track there. The entire traffic depends
on the riverine system and the rive-
rine system is a loose system as I
have already stated.

What is the total mileage of railway
lines 1n Assam? It is 1081; whereas
the population is 90,43,709 and the
area is 85,012 sq. miles. If you dis-
tribute the total railway mileage popu-
lation-wise and area-wise, it comes to
5-7 miles per 1000 sq. miles and per
thousand population it would be 12.
This is the sad state of affairs that
obtains in the State of Assam,

What about the hills? There are
the hills and there is no railway line
connecting even the submontane areas.
The submontane areas are neglected.
There are no railway lines going up
to the foothills. Thirty per cent of the
entire population of the State of Assam
live in these hills.  Thirty lakhs of
people live there and these 30 lakhs
have not got the benefit of a railway
line or the benefit of a railway station.
I know the people in Assam live in
wvillages.

Shri Shahnawaz Khan: I hope they
have the benefit of roads.

Shri Hem Barua: Oh, they have the
roads; that is a fact, of course. But,
then, I want your railway line to scale
the mountains, scale the hills in order
to develop these areas initially and in
order to exploit the mineral resources
that are there in the hills. That Is



There are intermittent hill ranges
also. There are peaks of 10,000 ft. like
Mt. Zapho in the Naga Hills, and the
Shillong peak, is 5,000 feet. The ave-
rage normal height of the hills bar-
ring these two peaks is only 3,000 ft.

If we can have a railway line cover-
ing 59 miles scaling the 7200 feet in
Darjeeling why not have a railway
Jine scaling one of the hills of Assam?
Why not connect Tura in the Garo
Hills with a Railway line!

Now, what about the engines and
locomotives? There dre about, 300
engines in Assam but they are all war
torn; this was the State through which
during the hectic days of the war
people from war torn Burma, battered
and maimed, walked back fo their
respective homes in India and the rail-
ways played their part during the war.
This was in fact one of the theatres
of war and Shri Shahnawaz Khan
knows it; he came as far as Kohima.

These railway engines and wagons
are in a dilapidated condition. There
are no amenities in the railway sta-
tions in Assam. People who had the
privilege of travelling by the railway
link, or rather the misfortune of tra-
velling through the railway link, know
that I know that somebody cried—
was it my wife, I forget—'Pave me
the way to hell with a railway route
like this” It is so congested; there is
no amenity. You do not find any
food, water or anything like that. That
is the state of affairs, Apart from the
Inck of amenities, the super-annuated
wagons and coaches and the war-torn
rallway engi ~s, the stations are very
dimly lighted. You cannot see even
the face of your co-traveller. They

are so dimly Mghted.

Rethosys, 1956-80 3408

But when the Congress Session was
to be held in Pragjyotishpur, there
were hectic preparations or mad pre-
parations, possibly unparallelled in the
history of the railways. Overnight, a
bridge was thrown across the level
crossing at Pandu. Even in a wayside
railway station like the Khamakya
station that was closed down for years,
there were fluorescent lamps. So
many amenities came. People there
saw even the face of an electric train.
Electric trains came, overbridges came
across the level corssings, fluorescent
lights were burning bright where
there were not even dim lights before.
I thank the Railway Ministry for all
these amenities.

Shri S. M. Banerjee (Kanpur): One
more session......

Shri Hem Barua: We got transported
to heaven possibly. So sudden was
this transformation that we have to
thank for all these amenities. We
thank all the people at the helm of
affairs during this Congress session for
providing us these amenities But my
argument is that if this could be done
when the Congress session was held,
why not they be done when such ses-
sions were not held and when there
was a demand from the people.

About the freight structure, I have
to say this. The Freight Structure
Committee made a fine recommenda-
tion that the freight rate obtaining
between Assam and the rest of India
must be determined according to the
pre-Partition rates. It is a circuitous
route and covers 158 miles more and
because of this there has been an addi-
tional freight. There is difficulty in
the export and import of goods from
the State. I request the Minister to
give his attention to this fine proposal
made by a Committee appointed by
the Railway Ministry.

The policy pursued by the Railway
Ministry with regard to labour, whe-
ther in Assam or in the rest of the
country, is haphazard and slipshod—
victimising people for nothing. For
instance, there was the ofl refinery
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movement in Assam. A railway emp.
loyee at Pandu wrote in informative
book about the ecomomic aspect of it
and also the industrial aspect. For
writing that a notice of dismissal was
served on that man. Ultimately
because of some pressure from his co-
wmorkers that notice was withdrawn.
Now, I have come to know that
another notice of dismissal without
assigning any cause has been served
on him. You are left in the lurch and
at the mercy of officers. Even if you
want to do a bit of patriotic job such
as the writing of a book about the oil
refinery, it is misunderstood. The
reward is a notice of dismissal served
on the railway employee who writes
it.

This sort of thing happens because
it is a neglected place and it 1s diffi-
cult to catch the ears of the big guns
here. Now, the schools also are in a
very dilapidated condition as the
wagons are. For want of another word
to describe those institutions in the
dictionary, they are possibly called
schools. I do not think the teachers
are paid well or that the conditions
of service of the teachers were looked
after properly. They are neglected
and consigned into a narrow cell cal-
led the school building. There are so
many anomalieg in the State of Assam.
It is natural because it is the most dis-
tant wing of the sub-continent of
India. I will only request the Rail-
way Minister to pay special attention
to this frontier State and help to solve
the problems with the same speed and
the same urgency that they showed
at the time of the Congress Session.

Mr. Deputy-Speaker: Shri Tanga-
mani. There are some Members who
have to leave Delhi today. Therefore,
they would be given preference but
others would also be called. :

Shri Tangamani (Madurai): Sir, I
am moving the following cut motions
to Demand No. 1-145 to 150, 268 and
312.

I.%hall not speak on all the cut
motions, 1 shall deal with two or
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three issues raised in the cui motions
and one or two issues raised in the
other cut motions. During the Genes
ral Debate, enough has been said
about the increasing accidents and the
increasing derailments that are taking
place, The hon. Minister in reply
a question has told us that the derail-
ments during the year 1856 numbered
about 1200 and that in 1857 it amounts
to about 1300 or so. We have an ave-
rage of a thousand derailments a year.
I would like the hon. Minister in
replying to these cut motions to teit
us about the various steps that they
propose to take or have taken to pre-
vent this recurring derailment.

g

Derailments are pleasant things if
they are only confined to wagons. But
when they affect the passenger trains,
it may lead to serious accidents also.
My information is that the derailments
are largely due to the way the wagons
and carriages and the locos are kept.
Having said this, I would request the
hon Minister to take this House into
confidence as to the reasons leading
to these derailments.

Although divisionalisation has taken
place, we have not been told how it
has worked. In the Southern Rail-
way, eight divisions have been created,
but efficiency, instead of being increas-
ed, has fallen down. There has been
considerable delay. The District Ofi-
cers, who were more powertul and
who were able to attend to these staff
matters promptly, have to refer every
issue to the Divisional Superintendent.
It may be argued that the Divisional
Superintendent is more in the nature
of a chota General Manager. So. ins-
tead of decentralisation which is
becoming the order of the day, it has
become over-centralisation. The Dis-
trict Officers, who were in a position
to attend to various matters, have to
refer every small detail also to these
Divisional Superintendents. I would,
therefore, request that at least the
perience that we have gained in
divisionalisation that we have
duced in the Southern Railway
be made available to this House.

Y



way Board and the Ministry are fully
aware of it—is the failure to refix the
scales for ex-servicemen on the basis
of past service and past pay; that is
my cut motion No. 148. I would like
to refer to the various communications
that have been addressed by the ex-
combatant clerks to the Railway Board
and to the Railway Ministry. Origi-
aally, when these ex-combatant clerks
were enrolled in the Railways they
were not given due weight for their
past service. Subsequently, due
weight was given for their past ser-
vice.

Now, to give one example, if a
particular ex-combatant clerk had con-
tinued in the military service he
would have been receiving Rs. 105 as
basic pay. Today, taking into con-
sideration his service also, on the basis
of the railway scale he may not be
getting even Rs. 95. So, that disparity
exists. Although there has been refixa-
tion of pay on the basis of past ser-
vice, there has not been refixation on
the basis of past pay that they were
getting as combatant clerks.

I would like to mention that the
Railway Board has raised an objection
that the provisions of FR. 22-A are not
applicable to the ex-combatant clerks
because they were drawing pay in the
Defence Department in the scales not
identical with the railway scales of
pay. But in saying so they overlooked
the following salient features, which
also I commend to the Railway Minis-
try and the Railway Minister. The
principle of “identical scale” is not of
fundamental importance for the reason
that FR. 9-31(b) was modified by the
issue of the Finance Ministry’s Office
Memorandum No, F. 6(38)E 111/50
dated 18-1-1951, so as to make appli-
cable the provisions of F.R. 22-A to
the ex-combatant clerks who would
have otherwise been ineligible for the
benefit, as the scales of pay Rs. 55—3
~85-—~EB—4—125--5--130 and Rs. 55—~
3—85—4--125—5—130—EB—8—170 are
not at all identical. So, the Funda-
mental Rule and the Railway Board’s
divective do exist, laying down the

principles by which the privilege ecan
be extended to the ex-combatent
clerks also.

1 would like to refer to Audit In-
struction No. 4 to FR. 22 formulating
how the pay should be fixed in
certain cases and, the Board’s letter
No. ES3RC1/30/3 dated 26-8-1953 has
clarified that the various elements
which are included in “pay” under
the Military Rules should be taken
into account for the purpose of the
term ‘“scales of pay” or the term
“post carrying pay” for fixation of
mitial pay in the preprescribed scale.
Why 1 am mentioning all this is to
impress upon the hon, Minister that
this issue must be now taken up and
fully settled.

There are other points also which
will strengthen my arguments. The
supposed difficulty, which is men-
tioned in the Board’s letters E52RE-
1/5/3 dated 23-3-1956 and 8-8-1954,in
the implementation of the Board's
original orders contained in their let-
ter of even number of 14-3-1853 is
due to the fact that certain rules are
now forgotten. The cadre alone is
the criterion for fixation of pay on
re-appointment, as Audit Instruction
No. 4 to FR. 22 would purport to be.
While the somewhat peculiar position
of the ex. MAD clerks has been gra-
ciously considered and conceded to by
the Government, the same attitude is
not shown by them towards the ex-
combatant clerks. So I request, with-
out going further to the matter, that
this matter may be taken into consi-
deration.

I will give you another example
also to show how the Railway Minis-
try will not have to encounter much
difficulty. What is required is, I think,
goodwill to protect these ex-comba-
tant clerks. For this purpose, 1
should like to point out that the vari-
ous elements such as Rank Pay,
Grade Pay, Good Service Pay and

,War Service Increments, classified as

pay in the Defence Service rules can
be taken to mean “pay last drawn”,

. because that is the point which the
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Railway Board has been ruising
whenever these ex-combatant clerks
shave been pressing their demand. I
will illustrate it by an example. Sup-
posing a person was enlisted in the
Army in 1941 and discharged from the
Army in 1947, his emoluments at the
time of discharge would be: Rank
Pay (Basic Pay)—Rs. 27, Grade Pay-—
Rs. 60, Good Service Pay-—Rs. 8, War
Service Increments—Rs. 10, that is a
total of Rs. 103 per month. It has to
be fixed in the scale of Rs. 55—3—85
—EB—4-—125—5--130 at the stage of
=Rs. 101 plus Rs. 2, the difference to be
treated as Personal Pay till the next
stage of Rs. 104 is reached in the next
year. I hope and trust the injustice
which has been meted out to our ex-
combatant clerks who have been dis-
charged from military service ani
who volunteered to serve in the Rail-
ways will be removed and they will
also be encouraged.

The next point I would like to men-
tion is about the catering service.
One or two of my friends have rais-
ed the question of Grand Trunk Ex-
press. Some of us coming from the
south usually travel by the Grand
Trunk Express. We were having the
restaurant car from Madras to New
Delhi. Now we find that the restaur-
ant car is detached at Kazipet. It
causes inconvenience to passengers. I
do not know what additional advan-
tage is accruing to other passengers.
The other day the hon. Minister said
that they were detaching this car at
Kazipet and it was being taken to
Secunderabad, and a special bogie was
attached from Secunderabad ovia
Kazipet to Madras. Instead of doing
this the bi-weekly de-luxe service
can be increased to thrice a week or
even four times a week. The de-luxe
trains can be converted into ordinary
trains. Instead of doing that the little
facili y which has been extended to
passengers has been taken away.

It is not a thing which affects the
passengers only, it also affects the
staff, the catering staff. They are
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either drawn from Delhi or Ma
Formerly they were able to get
to Madras. Now, because the car
detached at Kazipet and taken
Secunderabad the staff from Madras
cannot get back to Madras. They
have to make arrangements for their
lodging. That leads to some unex-
pected difficulties to the catering ser-
vice also.

A
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In this connection, I would like to
mention another point. In big cities
like Madras, Madura, Coimbatore and
Tiruchirapalli, where it is not easy to
get housing accommodation, the cater~
ing staff also may be taken as rail-
way staff and given accommodation in
the railway quarters. What really
happens now is, we get excellent men
in places like Madura or Coimbatore,
whereas they are drawn from another
place and they are very anxious to
get back to their places because they
are not able to get housing accommo-
dation.  Therefore, housing accom-
modation for the catering staff in
places like Coimbatore, Madura, Tiru-
chirapalli and so on may also be taken
into consideration.

Lastly, about the catering staff there
was some representation from the de-
luxe staff also. They have to work
continuously for 24 hours. They tra-
vel nearly 4500 and odd miles per
week. In spite of the fact that they
have to pass through and even halt
at the areas where they have to ex-
perience cold winter whether they
are not provided with warm clothes. I
request that they may also be supplied
with warm clothes. The travelling
allowance allowed to them on the basis
of their pay scale is: Rs. 30—85:
Re. I, Rs. 60—130: Rs. 1/8 and Rs. 80—
160 Rs. 2/4. They are not allowed to
take their meals at wayside stations.
So they have to buy the same in the
restaurant cars where it costs
Rs, 1-2-0 for vegetarian meals and
Rs. 1-4-0 for non-vegetarian meals,
whereas the daily allowance they
get is one rupee only. This anomaly
may be looked into and the staft may
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be given some speacial allowance. My
suggestion is that they may be con-
sidered as running staff.

I do not know how far it is true
with other stations and whether it
applies to all the railway stations, but
the cooks and servers were previously
jupplied with two meals a day. In
Madura they are not supplied with
two meals; they are supplied only
with two meal packets. I think we
aeed not be stingy about this in re-
gard to those who are serving and
cooking, and they may be provided
with enough food as is extended to
the others.

Just one or two more points, Sir,
and I will conclude. There are cer-
tain demands which I have put in my
Cut Motion No. 148. There is heavy
trafic between Madura and Madras.
There are now three Express trains.
Another Express train, particularly a
Janata train, from Madura to Madras
will certainly ease the congestion.
Madura is now fast developmng and
the population has come up to nearly
half a million; it is a big industrial
centre and also an important pilgri-
mage centre. The house rent is going
up in Madura. I would suggest that
the house rent allowance has to be
considered in the light of this back-
ground also and that Madura, which
is now placced under category C, may
be upgraded now for the purpose of
the house rent and compensatory al-
lowances. About Madura I have mov-
ed a specific cut motion. -

Also, about Tuticorin I have moved
a special cut motion, Cut Motion
No. 150. Tuticorin also is now a fast
developing port. Of course, the
Sethusamudram project was given up,
but the Tuticorin project is being
taken up. As I said, Tuticorin is
developing and the population is now
more than one lakh. It is about time
that Tuticorin was put in class C for
the purpose of house rent and com-
pensatory allowances. '

There is one point, and that may
probably serve fot meetings the ques-
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tion of sccident also. In my Cut
Motions Nos. 301 and 362 I have men~
tioned that now the number of sleep-
ers to suit the length of the rail in
yard sleepers will have to be increas~
ed. Here I have given a certain pro-
portion, which I know is there on the
Southern Railway., N plus 2 is the
number of sleepers where N is the
length of the rail in yard sleepers. I
have suggested that it may be in-
creased to N plus 3. I find that in
certain Railwayg the proportion is as
much as N plus §, So a uniform
practice may be resorted to, and at
least a minimum of N plus 3 may be
adopted.

In regard to the question of gang-
men, the Labour Unions have been
demanding that there must at least
one for every three miles. But in
places where there is greater density
of traffic or a number of level cros-
sings, their number will have to be
increased. I believe it is on that
basis that they have introduced this
equated track mileage. On the basis
of that we will have to work out whe-
ther an adequate number of men has
been provided. On this basis, between
Madura and Tirumanagalam, which is
only a distance of eleven miles, eleven
more gangmen will have to be appoint-
ed. We need not stint on the question
of providing more employment to
Class IV staff.

When talking about Class IV staff
I would hke to say that it is a good
thing that the Railway Ministry has
done by appointing the Tapase Com-
mittee which is going into the emolu-
ments and various facilities which
have to be extended to the Class IV
staff. There has been a general en-
thusiasm among this category of staff
when the Committee went round from
place to place, and they are anxiously
awaiting the recommendations of this
Committee. The hon. Minister, while
introducing the budget, said that the
Tapase Committee’'s report may be
awaited very soon. The sooner it is
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published the better and it will cer-
tainly be welcomed by the Class IV
stafl. Sir, I want to impress upon the
House and the Ministry that the Class
IV staff are doing an excellent piece
of work, and any greater encourage-,
. ment given to them will certainly con-
vince them about the propriety of
seeing to it that any shortcoming in
the human element which may lead
to derailments and other things should
be avoided.

I do not propose to take the time of
the House further, I have given cer-
tain cut motions in regard to the Per-
ambur Workshop, and I mentioned
about it in the course of the discussion
on the supplementary grants. I re-
quest the hon. Minister to look into
the various matters that have been
raised regarding this Perambur Work-
shop, for instance on the guestion of
carriage and wagon repairs how the
number of wagons and carriages which
have been repaired is now boosted up.
The Railway Board was aware of this,
and so they appointed a Neutral Train
Examiner. Even after the appoint-
ment of the Neutral Train Examiner
the things do not seem to be going all
right; because the wagons which come
for complete overhauling have to be
taken back in five or ten days for
minor repairs. There is also a serious
charge of theit from the workshop in
November, 1957—1I think it was on 20th
November, 1957. An important offi-
cer was involved in it. This was taken
up by the Security Officer and an
enquiry was held. I would like to
know what has happened to that par-
ticular officer. Because, a deterrent
punishment to that particular officer
will certainly serve to make the peo-
ple to pay proper regard to this public
property. It is railway property
which is our own property, the pro-
perty of the public.

Shri Shahnawazx Khan: We have
the information; there is no truth in
that allegation.

Shri Tangamani: Then I will be able
to furnish certain particulars to the

L]

hon. Minister, and 1f he is willing to
pursue that I will be very grateful
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Shri Bhanja Deo (Keonjhar). Our
railways in India play an important
part for the social and economic
growth of our country. More so, it
plays a very important part in the
unity of the country as well
That is why it is very necessary that
our railways’ growth should he
judiciously planned so that they can
give priority to the development of th=
areas which need careful considera-
tion,

In this respect, I particularly divert
to the mineral development of our

‘ recommendations

-

country through extaction of oves
which are the vital dollar of foreign
exchange earner for the country and
for the growth of our present Five Year
Plan. In this regard, I will .draw the
particular attention of the hon. Rail-
way Minister to the mineral belt of
Barabil-Barajamda which has to feed
the existing steel mills of the country
and the bulk of the iron ore export
trade and also the manganese export
of considerable size. Here, the rail-
way movement is not yet satisfactory.

The greatest quantity of iron ore is
being produced in this area, at present,
along with manganese and other
economic minerals. More investment
for the development of Railways is
required in this area to earn more
foreign exchange and to meet the steel
demand of our country. This area 1is
a vital one, as are the coalflelds of
Jharia and Ranganj. More liberal
grants should have been provided
for these areas for they are of para-
mount national importance.

Next, I shall also draw the attention
of the hon. Railway Minister to the
mineral areas like Bellary, Hospet,
Bangalore, and Madhya Pradesh. These
areas should be provided with better
transport facilities to meet the grow-
ing mineral export demands. In some
sectors like Rajasthan, the freight
structure needs revision to help the
export of ores. I am glad that-in this
budget, we have not had to face an
increase in fares as well as railway
freights, but I understand that the
Freight Structure Enquiry Committee
has submitted its report and that the
report iz being considered by the
Railway Ministry. I am sure that the
Ministry will particularly consider the
freight structure of these mineral’
areas when the recommendations are
implemented, and I hope this House
also will get an opportunity of dis-
cussing this matter fully before the
of the Freight
Structure Enquiry Committee are im-
plemented, because it will be of vital
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{mportance to the growth of our min-
ol resources whith, &s I have already
stated, are very essential for earning
more foreign exchange.

In this connection, I would like to
quote here an extract from the East-
ern Economist which says in its lea-
der about the railway budget as fol-
fows:

“How the position will emerge
after the withdrawal of the sur-
charge levied on freight rates,
pending the final outcome of the
committee’s report, and the sub-
stitution of new tariffs and classes
will have to be watched with anx-
ious care. One of the predominant
objects of the revision of the
freight structure was to make
adjustments in 1t to suit develop-
ment requirements. Any attempt
to enhance rates at this juncture
would inevitably spell inflation in
production costs all round. The
repercussions which it will have
on strategic materials like steel
and cement, for which countrwide
uniform priceg have been fixed on
the basis of railhead destination,
cannot be ignored”.

Besides strategic materials like
cement and steel we have to consider
the amount of iron and manganesze
export, these minerals being the fore-
most items of foreign exchange earn-
ers of the country. If these mineials
have to compete with foreign markets,
which are growing in other countries,
some relief to this industry in freight
structure is naturally expected. Un-
fortunately, the working expenses for
railways have been going up consid-
erably in proportion to the earnings
as may be seen from the appendices on
the Indian Railways published by the
Railway Ministry, I hope this will
not have a bearing on the raising of

the freight structure, and unless tan-
gible economies are demonstrated in
expenses there is little justification in
taxing the transport user.

Manganese and iron ore are good
foreign exchange earners, and our
export trade in these commodities is
therefore very important. But I am
sorry to say that the States from
which they are extracted are not being
given the due share in the railway
development as we find from the
budget of this year. Orissa and
Madhya Pradesh play a very import-
ant part as far as the extraction of
iron and manganese ores are concern-
ed. But I am afraid that very little
attention has been given to railway
developmert in these two States in
the present budget.

In this connection, I would also
draw the attention of the hon. Rail~
way Minister to the growth of raii~
ways on the basis of the area and
population of the States. While this
matter was being discussed in the
Rajya Sabha in August last, the hon.
Railway Minster gave statistics about
the route mileage of railways in the
different States according to area and
population. I do not want to inflict
on the House the long sta istics, given
by hum but it will be sufficient to men-
tion here that as far as railway deve-
lopment are concerned, Orissa, Assam
and Madhya Pradesh far lag behind
the other States. So, I hope due con-
sideration will be given to the rail-
way development in these three States
which are of paramount importance as
far as extraction of minerals of our
country is concerned.

Now, I shall refer to my State which
is of considerable importance as _re-
gards, extraction of iron and maﬂga-
nese ores. During the last session.
when private Members’ resolutions
were being discussed, we had hoped
and we thought that the Government
would sympathetically consider the
development of Paradwip which is of
considerable interest to our State as
well as to the country as a whole for
the export of iron ore in regard te
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which negotiations are now being car-
ried on with Japan. In that regard
the hon. Minister for Shipping had
mentioned that this port cannot be
raised to a major port unless the hin-
terland of the country is developed to
feed this port. May I respectfully ask
in this connection how the hinterland
of the country can be developed with-
out adequate railway facilities? Cer-
tainly the ports of Bombay, Madras
and Calcutta would not have been
what they are today, if they had not
been supplied with adequate railway
communication in the past. Therefore,
if Paradwip is to grow into a part of
considerable importance for Orissa,
the first thing to be done is to develop
the communication of that area, so
that the port can be fed by the hin-
terland, which is full of mineral re-
sources and valuable forest produce,
which can help us a long way to earn
foreign exchange for years to come.

I would also like to mention here
that a considerable part of the South
Eastern Railway passes through the
State of Orissa and there are five
operational districts in this railway.
Unluckily or rather, I would say, un-
fortunately, Orissa hag not received
its due share, even in the matter of
having a divisional headquarter in
the State. This railway has five wagon
operation districts at Adra, Chakra-
dharpur, Khargpur, Waltairr and
Bilaspur. But not one is located in
Orissa. So, I would urge upon the
Railway Minister tomake Khurda
road a divisional headquarter as early
as possible. That would not only
help the railway development of the
State of Orissa, but would help
considerably in having proper ore

ments from this area which
abound in vital minerals,

I will now come to my cut motions.
One is about the insanitary food that
is sold in the different railway sta-
tions, I am sorry to say that ade-
quate attention is not being paid by
the Railway Ministry to the food that
is being sold in some of the railway
stations, though it is of the worst kind.
It is very necessary that we must have
sanitary and food inspectors at the
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important railway stations to see that
clean and good food is supplied to the
passengers,

Then, though the railways are pro-
viding certain amount of amenities to
lower class passengers, as well as to the
upper class passengers, unfortunately,
due advertisement is not being given
about the amenities which are to be’
made use of. After all, railways are
a national property. So, it is of the
utmost importance that the amenities
that raillways provide aie properly
utibized. So, I would suggest that we
should have staff to educate the
passengers as to how to utilize the
amenities properly. In this connec-
tion, I am sorry to say that even
some of our upper class passen-
gers do not know how to use the ame-
nities properly. They too require
education. Therefore, we must have
audio-visual posters and the like to
educate our travelling public about
the proper use of the amenities.

Lastly, I come to my constituency,
which 1s in the heart of the mineral
belt of Orissa. As far as my consti-
tuency 1s concerned, it 1s in a very
unfortunate position in the matter of
rallway communication. On either
end wc are nearly about 80 miles away
from the raillways. If the mineral re-
sources of that district which is full of
strategic minerals like manganese,
iron ore, chrome and vanadium, are
to be properly developed, it 1s of the
utmost importance that we should
have adequate railway communication
in that area. The present road com-
munication and railway communica-
tion that we have got is not sufficient
for cheap transport to enable us to
compete in the foreign markets. Al-
ready the production of these min-
erals is dwindling due to foreign com-
petitors, which is detrimental to the
development of our Five Year Plan,
because, we need more of foreign
exchange to help our Five Year Plan,
which is of considerable importance
to the country at this juncture.

Shri Narasimban (Krishnagiri): I
am very happy to note from the
budget speech of the Railway Minis-
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er that the Bangalore-Salem railway
ink survey has been completed. I
wmve been crying hoarse over the
jecessity for that line all these years.
3at, unfortunately, it has fallen on
leaf ears, and I do not know how
o cure this complaint of Government.
I also do not know whether it is
chronic or temporary. I am at a loss
to know that,

Meanwhile, the suffering of the
area concerned is really very great.
That area has lost hundred miles of
railway line during the second world
war, and it is yet to get that back.
Now that both the engineering and
traffic surveys have been completed, 1
hope this will ultimately help Gov-
ernment in making up its mind and
decide to have the line constructed at
the earliest possible time.

It is not only necessary, but is of the
strategic importance, to the area con-
cerned. "It is a necessary corollary to
the Khandwa-Hingoli line, which con-
nects the north with the south. This
will be another link in the South and
it will help the Indian railways to
move goods from extreme south to
extreme north. So, it need not be
treated as a local problem. The com-~
pletion of this line will greatly en-
hance the capacity of the Indian rail-
ways to move goods from the extreme
south, say, Trivandrum, to the extreme
north in the Punjab.

After this line is completed, goods
can go from Cuddalore to Salem, and
3alem to Bangalore after this line is
‘eady, and from Bangalore to Khand-
va and Hingoli in the further north.
Then there will be a metre-gauge
line from the extreme south to _the
:xtreme north. It will also help to
ransport the Neyveli lignite and the
Salem bauxite and other mineral ores
0 other areas. So, it is of strategic
18 well as of economic importance
'or the Indian railways as such.
ncidentally, it will also restore con-
iderably the lines dismantled during
he second world war. With this
louble advantage being there and
freat development work going on
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in and around Salem and Neivell,
Iam at a loss to know why,
under the perspective planning the
Railway Ministry has not been per-
suaded to take up this line. I hope
the apparent deafness of the Govern~
ment machinery will get cured and
attention paid to this. As 1 was
saying, the advantage is not only
what appears on paper. The hidden
advantages of the Bangalore Salem:
link are very great. Strategically
also, instead of having the coastal line
only to connect the north and the
south, you will have a hinterland
line linking up the two extremes. The
Railway Minister is asking for more
funds. If he really succeeds, I hope
every priority will be given to this
line

I am stil] finding that the mainten-
ance of railway carriages is far from
satisfactory. This morning I had the
personal experience of coming from
Madras to Delhi. From Hyderabad to
Delh:, a coach was attached which
had no door facility at all. It would
not close and if closed, it would not
open With such a great difficulty,
some of us, out of necessity and out
of mental feeling, had to kick at the
door with great violence which cured
partially its defect. That is how Wwe
managed. For closing, we had to
kick from inside and for opening, we-
had to kick from the other side. I
do not think that this kind of thing
should be tolerated in the Railways.
At least in long distance trains.

Mr, Deputy-Speaker: Particularly,
kicking should not be tolerated.

Shri Narasimhan: I am glad it has
not been declared unparliamentary.
Otherwise, I would not have been
able to give vent to my feeling.

The Parliamentary Secretary to the
Minister of External Affairs (Shrk
Sadath Ali Khan): The hon. Member
wants an open door policy.

Shri Narasimhan: The Railway
wants an open door policy combined
with a closed door policy. I do mot
know how they arrived at that. It iz
very irresponsible on the part of the
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Railway administration to have such
wcarriages attached to long distance
trains. Supposing there are ladies
and children. It is open to encroach-
ment and if they are caught inside,
it will be very difficult for them to do
anything about it. I have been
asking at Nagpur, at Itarsi and other
important stations to do something
about it. They all felt helpless. They
passed on the burden to somebody
or the other and nothing happened.
There is a tendency creeping in Gov-
ernment service, that of passing the
responsibility to some one else. The
Railway is no exception to this. This
kind of tendency should be guarded
against and cured somehow or other.
All heads should be put together and
some solution found for this. We
cannot afford for such a tendency to
develop in such a national under-
taking. Everybody thinks that some-
body else will do it and all sins are
visited either on the guards or the
station masters.

In the booking offices, I find long
qQueues. Even in the Madras Central
station, I found a long queue, for the
I class even. There is the system of
combining cash transaction with
credit transaction in the same counter
and the same clerk is asked to deal
with them. What happens is, if there
is some complicated formula, they sit
down on it and there is a long queue
of cash buyers. I do not think it goes
to the advantage of the Railways to
disregard cash transactions and
attend to some credit transaction. For,
after all, it is an internal adjustment
between one department of the Gov-
ernment and another department of
Government. I do not see why there
should not be separate counters for
credit transactions and cash trans-
actions in such big stations like
‘Madras Central and that too at the
First class counter.

1 also urge for a tri-composite
through carriage from Salem Town
to Madras via Vriddhachalam. There
is a third class train; but I would like

further that at least one Second class
bogie should be attached.

There is also a grievance on the
part of the directly recruited station
masters, as they are called. They
have been agitating for the redress of
their grievances against certain pref-
erence given to others. There has
been even a reference to the High
Court of Madras about this. Though
the High Court expressed its inability
to ask the Government to do a certain
thing, its judgment has positively
stated that justice was on the side of
the directly recruited station masters.
I hope the Government will examine
this. I had occasion to make a re-
presentation to the Government on
this matter. I have also addressed
the hon. Railway Minister. 1 have
got his acknowledgment. I hope the
Government will decide the matter
sympathetically and take note of the
judgment, which is an indication of
what is just instead of sticking to
prestige or red tape.

Dr. Samantsinhar (Bhubaneswar):
Mr. Deputy-Speaker, while support-
ing the Dbmands of the Railway
Ministry and opposing the cut mo-
tions, I would like to draw the atten-
tion of the hon. Minister to some of
the demands made by some of my
hon. friends regarding Orissa. I am
also thankful to the hon. Minister
because he has stated in his speech,
not once but several times, that
Orissa has been ncglected in the
matter of Railways. In other places,
of India there is on averpage one
mile of railway for every 32 square
miles, but in Orissa, there is one mile
of railway only for every 72 square
miles. When we hear that there will
be no new railway line in Orissa
during the Second Plan period, we
are disappointed and we hope that the
Ministry will consider our difficulties
and do something for the develop-
ment of rail lines in Orissa.

Besides that, there are some points
to which I very respectfully wish to



3439 Demands for Grants— ucmgxm Railways, 1958-59

draw the attention of the Railway
Minister, particularly in connection
with my constituency. Due to drought
gituation in Orissa this year, thous-
ands of people are going outside the
State as labourers to work, parti-
cularly in some railway work sites. I
know that these people find it very
difficult to remain there because
there are no proper quarters for them
to live and there are no arrangements
to look after their health. Besides
that, I came to know that they are
not getting the standard wage that is
given by the Railway to the con-
tractors, from the contractors. The
middlemen and the contractors ex-
ploit these labourers. I request the
Rallway Ministry to kindly look into
the matter and see that these people
get proper wages according to the
schedule rate given to the contractors.

My constituency Bhubaneswar is a
place where there are valuable
forests. Some people depend on the
timber trade. Due to want of wagons,
this trade has come to a standstill and
the timber traders are put to great
hardships. I drew the attention of
the Railway Minister to this question
last time; but nothing has been done.
These people should be given a suffi-
cient number of wagons at least to
keep their trade going and to make
their livelihood out of that.

In the District of Puri cocoanuts are
abundant and about six lakhs of
people depend on cocoanut trade for
their livelihood, and as cocoanut is
not given a first class perishable fruit
permit in the railways there is diffi-
culty 1n getting wagons. I request
the Ministry to do something in the
matter. These cocoanuts contain
more sugar and they have got a mar-
ket outside, but due to want of wagons
these people are not able to carry on
their trade. So, some action should
be taken in the matter immediately.

I am thankful to the Ministry for
giving free travel facilities to T.B.
patients as also the blind. Side by
side, I request that crippled children,
who have no facility of treatment in
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their places and would like to go out,
should be given this free transport.

Though Delhi s the capital of India,
there 13 no direct rail link from Delhi
to our State of Orissa. Some of the
M.Ps. moved the Railway Ministry to
have a direct rail link at least to Cut-
tack or Puri, but that has not yet been
considered. We have to wait at
Howrah for about ten or twelve hours
each time to catch the corresponding
train. Also, every time though we
reserve our berths here, yet at Howrah
there is no reservation and we have to
run to the Esplanade. We are not
sure wh~'her we would get the accom-
modation or will have to wait for two
or three days. So, if there is a direct
rail link at least to Puri, this difficulty
will be removed. I hope the Railway
Ministry would do something in this
regard. At least one bogie consisting
of all the classes should be linked with
the Delhi Mail, and that may linked
with the Puri Express or some other
convenient train at Howrah or Asansol,
That will at least minimise our diffi-
culties.

Shri S. M. Banerjee: I shall confine
my speech to my cut motions 186 to 21.

In the first instance, I would remind
the hon. Deputy Minister and the Rail-
way Minister also of their promises in
respect of the several cases of victimi-
sation of the Railway Guards which
have been discussed and mentioned on
the floor of the House. Every time we
mention these cases of victimisation,
we are told that these cases will be
reviewed. I am really sorry that
every time we have to mention these
cases, It does not give us any pleas-
ure, but we have to mention thesc
cases because when we see those men
rotting on the streets we really find no
other way out but to ventilate their
grievances inside the Lok Sabha. I
want to know from the hon. Minister
how many cases have been reviewed.

We read so many reports, but never
do we find the figures of the number
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of people who have been victimised,—
we call it victimisation, you may not
call it victimisation—have been re-
moved from service either under
article 311 or rule 148. We really want
to know those figures. My hon.
friend Shri Muhemmed Elias, who is
unfortunately not here today, can pro-
duce a list of about 1,500 workers who
were discharged on disciplinary
grounds or under article 311 or under
rule 148,

With the expansion of the railways
under the Second Plan we want sin-
cerely thai there should be industrial
peace not only in the railways but in
almost all industrial undertakings, but
as long as this victimisation or harass-

t continues, how can there be in-
a 1 peace? We can talk of peace,
we can talk of harmonious relations,
we can talk of so many things, but so
long as this victimisation continues, I
humbly submit to the hon. Deputy
Minister there cannot be peace. So,
when he answers the debate, I would
like him to mention the number of
caseg which were reviewed and where
the persons have been reinstated.

‘When the victimisation cases were
being discussed on a private Member's
Resolution, I mentioned certain cases. I
still ind that Sitaram Singh of Alla-
habad has not been reinstated. He won
his case in the Sessions Court, and the
Railway Ministry or the Raijlway
Board or anybody else did not appeal
in the High Court within the given
time; even then he has not been re-
Instated.

I know several cases, and I could
have cited those examples, but it is no
use unless we get a definite reply from
the hon. Minister as to the efforts he
is making to reinstate these men or re-
examine their cases. May I, therefore,
humbly request the hon. Minister to
kindly make a positive effort to in-
vestigate those cases? Simply because
some officer was not pleased with a
particular man, or, fortunately or un-
fortunately he was a member of a
unfon which was supposed to be not

Raitways, 1088-80

3442
toeing the line of the INTUC, peopie
have been dismissed. So, these cases
should be reconsidered in my humble
opinion.

Then I come to the next point, viz.,
overcrowding. My friend Shri Jaga-
dish Awasthi has already spoken on ft.
If you go from Kanpur o Lucknow
you will find many people really
travelling on the foot-board because
there is no place inside, and this
overcrowding is going on. There is
also ticketless travelling. There is
so much overcrowding that even the
TTI cannot possibly get into the com-
partment, and so there cannot be any
checking.

When there is accommodation in a
compartment for 30 people and 63 or
even more people are travelling in it, I
feel like telling the hon. Minister,
without imputing any motive to any-
body, that this is a sort of indirect
blackmarketing. Actually you get
money from 63 people whereas you
assure accommodation to only 80
people. This is not fair. I know the
difficulties which the Railway Ministry
is confronted with today in solving this
problem of overcrowding. I know it is
dificult, but it should be solved. If it
is not solved, I think many people will
lose their lives. They actually fall
down from the train. I know the steps
taken by the Railway Ministry in this
connection and I welcome them. I
congratulate the Ministry on them, but
this is not enough. This has to be
solved further and in a positive way.

Then I come to the question of the
recognition of unions. The other day,
replying to a Starred Question or a
supplementary of mine, the hon, De-
puty Minister said that they would not
enter into correspondence with those
unions which are registered but not
recognised. It may be legally right, it
may be technically correct, but how
are we allowing those employees who
are members of that particular union
which is registered but not recognised
to ventilate their grievances? Will it
not lead to demonstrations, unruly,
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ugly demonstrations, which is neither
in the interests of the employees nor
the Government? 8o, you should con-
sider this point.

The other day I wrote a letter to the
General Manager of the Northern Rail-
way. He replied to me that since my
union was not recognised, he could not
possibly reply to my letter. It may be
technically correct, but I could have
written to him a letter as a Member of
Parliament and he would have replied
to my letter, but I did not do it pur-
posely because I feel thaf* something
should be done in this matter because
there is no law for recognition There is
no statutory obligation on the part of
the Railway Ministry or any other
Ministry to recognise any union. Un-
less we have some law under which all
unions that fulfil certain conditions and
certain requirements get recognition,
we cannot possibly impose this sort of
obligation. Therefore, I would request
the Minister to evolve some method for
this purpose. I do not ask him to
recognise all unions, though I sincerely
feel that all should be recognised, but
let there be a method by which those
employees also who are not members
of a recognised union but who are
members of a registered union can
ventilate their grievances. Unless their
demands are properly redressed—their
number may be less or more—there
cannot be any industrial peace under
the Railway Ministry. So, it is a seri-
ous matter. When we talk of good
industrial relations, surely this is also
a matter which deserves priority, and 1
hope our Minister will consider this
point.

16 hrs,

Coming to the light railways, the
condition of the employees there is
something which I am not going to dis-
cuss here. As a matter of principle,
1 wish to pose this positive question
before the Minister. Why are we not
nationalising these light railways? Is
it because the owners of these railways
or the persons controlling them are
more powerful? Can we not get much
more money by nationalising these
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light railways? If you see the condi-
tion of the trains on these railways, it
is horrible. Whether it be the Delhi-
Shahadara section or the Howrah-
Amta section, there is no guarantee
that any train would come in time.
There is also so much of overcrowding
there that anybody can travel any-
where he likes on these railways.
There 18 already a recommendation of
the Study Group on this matter, and
ag far as I know, the recommendation
is very clear on this point. If not, I
would like to know what the recom-
mendation of the Study Group about
nationalisation of light railway is. So,
I would suggest that these light rail-
ways must be nationalised, without
caring for whether it is Sir Biren or
Sir Hiren who does not feel pleased.
They must be nationalised in the larger
interests of the country. We want that
these huge and fabulous profits that
go into the hands of a selected few
should come to our country, because
we want more and more money for the
implementation of our Second Plan.

Regarding ticketless travelling, my
hon. friend Shri Jagdish Awasthi men-
tioned about the need for a halting sta-
tion at Kanpur. I also feel that that
halting station should be provided. If
the Minister considers the proposal
which has been given to him from time
to time by the citizens of Kanpur, 1
am sure he will concede this demand.
There is a huge colony of our dis-
placed persons and refugee brothers in
Govindnagar and Juhi and other pla-
ces; thousand of people are staying
there, and the trains invariably stop at
that place maybe for want of signal
or for some other reason. That parti-
cular place is called Jai Hind station,
because everybody says ‘Jai Hind’ and
then gets in or gets down at that place.
So, that station has come to be gen-
erally known as ‘Jai Hind station’.
Everybody knows that the train stops
at that place, and he can get in. I
would suggest that ticketless travel-
ling in Kanpur and other places like
this can be avoided, if this particular
place is made a halting station.
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[Shri S. M. Banerjee]

‘While I am on the question of ticket-
less travelling, I would like to men-
tion one other point, to which I have
already made a reference in the course
of the discussion on the Supplementary
Demands for Grants. I was surprised
to know when I was in jail that those
persons who are prosecuted and arrest-
ed and sentenced for ticketless travel-
ling are not paid anything when they

. are released from jail, whereas other
convicts are paid the actual fare from
that place to their destination, that
is, to their houses, on their release
from jail. These ticketless travellers
are released with whatever clothing
and other things they have, and they
are again asked to travel without
tickets. This is something very strange.
I happen to be a member of the Crime
Prevention Committee, and I made this
suggestion there also. It is strange
that you should be compelling those
very people who were arrested because
they had no ticket, to travel again
without ticket on release.

Mr. Deputy-Speaker: Perhaps, the
fear might be that if they are paid
money, they would keep that with
themselves and not purchase the
ticket.

Shri 8. M. Banerjee: That may be a
very genuine fear. In that case, let
them be given passes, or let there be
some authority on behalf of the Rail-
way Ministry, signed by the jailor and
let these persons show that authority
and then travel. Otherwise, this chain
of ticketless travelling will never end.
Whenever I asked anybody in the jail
how he would go back to his desti-
nation, he would say that he would tra-
vel without ticket, or as these people
put it, ‘WITHOUT". So, this isavery
serious matter. The Railway Ministry
has to consider this point seriously in
consultation with the State Govern-
ments, and some solution has to be
found for this problem.

My hon. friend mentioned the case of
the Barsi Light Railway. I believe
most hon. Members here might have
got a memorandum sent by some peo-

ple regarding the Barsi Light Railway.
I would like to know what has hap-
pened to that memorandum? The Rail-
way Minister assured us that he would
do something in regard to those em-
ployees who had worked previously, so
far as their continuity of service was
concerned. May I know from the
Minister what actually has happened,
and whether any decision has been
taken about this matter? And if no
decision has been taken, the reasons
must be made known to us because we
have to answer those workers.

There is another point in regard to
the injustice done to certain em-
ployees. I may be excused if I say
injustice. When the railway employ-
ees were taken in the ordnance fac-
tories and other places during the war,
they were allowed to retain their lien
on their permanent posts on the rail-
ways, and they got promotion in the
railways as also in the ordnance fac-
tories. When, on 1st September, 1956,
the Defence Ministry discharged, un-
fortunately, about six thousand ordn-
ance factory workers, the Railway
Ministry was generous enough to offer
them some posts. About two thousand
employees or so have been re-enter-
tained on the various railways. Some
of them had ten years’ service to their
credit, and some others twelve years,
but all that past service has not been
taken into consideration. 1 consider
this as gross injusticee. When the
ordnance people have behaved so
nicely with the railway employees who
came during the war, why should
these 2,300 people be deprived of their
valuable service of ten or twelve
years? They have now started afresh.
Some of them cannot get leave because
their service is for less than a year; of
course, now they may be getting some
leave because they would have com-
pleted one year of service. I would
humbly submit to the Deputy Minister
to take into consideration this point
and do something to remove this in-
justice. I know there will be heart-
burning among the railway employees,
and they may say that these Defence-
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wallahs have come and they have be-
come senfor. But it so happens that if
there is, unfortunately, some retrench-
ment in the ordnance factories, and
there is expansion in the railways at
the same time these people are ab-
sorbed, because in the public sector,
when an employee is transferred from
one establishment to another, there is
no question of break in service. So, I
would say that this injustice should be
removed, and the earlier it is remov-
ed the better will it be for these
employees who are still thinking that
the Railway Ministry will consider
this point.
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Shri K. U. Parmar (Ahmedabad—
Reserved—Sch. Castes): There is no
quorum in the House.

Mr. Doputy-Speaker: The bell may
be rung....Now, there is quorum. The
hon. Member may continue.
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Shri Ghosal (Uluberia): Mr.
Deputy-Speaker, Sir, my cut motions
relate to the welfare amenities for
passengers and also some problems
relating to the railway employees.

?he first problem relating to the
railway passengers is—many hon.
Members of this House have already
made a mention of it—the security of
their lives. Accidents are daily in-
creaging, so much so it is rather more

risky to travel by rail than to travel
by air. Our hon. Minister has men~
tioned several grounds for accidents.
It is necessary that we consider all the
reports of the various enquiry com-
mittees that are being instituted on
different accidents in a comprehen-
sive manner. Ahigh-power committee
should enquire into these reports and
come to a decision so that in future
these accidents may not occur.

As regards amenities to Dassengers,
I would like to point out some things
relating to my area. In Howrah, in
the South-Eastern and Eastern Rail-
ways area, we find that in the sub-
urban trains there is no light, no fan
and no cushions even in the first-
class compartments. Even people
travelling by first-class are deprived
of these amenities that are due to
them. Not only that. Late running
has been rather the tradition there,
and the pulling of chains is related to
this late running of trains. Because,
the local trains run at such a speed
and in such a way that no local train
can arrive at the proper time; they
go late by two or three hours., For
this reason the local passengers board
these passenger trains instead of the
local trains and pull the chain by the
wayside stations where the trains do
not stop. Naturally, it is not possible
for the local passengers to pull the
chains in the suburban trains because
there is no alarm chain in it. There-
fore, the local passengers travel by
the passenger trains and pull the
alarm chain at the wayside stations
where the passenger train does not
stop, They do this because of the
late running of the local trains. That
is one of the problems. If the late
running is done away with, then
certainly the number of pulling of
chains will automatically decrease.

Mr. Deputy-Speaker: Which is the
cause and which is the effect it is diffi-
cult to say.

Shrl Braj Raj Singh: They are
inter-linked.

Shri Ghosal: As regards over-
crowding, it is a sight to see, espe-
cially in the Saturday evening trains
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and in the Monday morning traine,
People generally travel on the roof of
these trains. Now-a-days they are
accustomed to it and so only a few
cases of accidents happen, because
they always get cautioned when the
train passes below overbridges. Though
the incidence of these accidents has
decreased, still the fact of travelling
on the roof of these trains is still
there, especially in the Saturday
evening trains and Monday morning
trains.

Now, Sir, the hon. the Railway
Minister said that the funds in the
Development Fund have decreased,
but he has not mentioned what are
the grounds why the huge wastage of
material and money has not been
stopped by the Railways. I shall give
some instances. One is the wastage
of coal. There are about twenty side-
lines from Howrah station to Uluberia,
which is in my constituency, for the
jute and cotton mills. And at each
sideline the engines pour down
maunds and maunds of coal half-
burnt and unburnt, and many coal
shops are run there with this coal
taken from the Railway. If the hon.
the Deputy Minister pays a surprise
visit to these places he will be able
to find it out for himself.

There is another point about pas-
senger fares. Some passengers of the
locality, industrial workers, are avoid-
ing the payment of the railway fares.
Particularly in the Saturday after-
noon trains and Monday morning
trains, thousands of passengers, who
are industrial workers of the locality,
go without tickets. They give a one
anna bit or a half-an-anna bit to the
ticket collectors at these local railway
stations and go away. That is a regu-
lar custom there. In fact, if the pas-
sengers purchase tickets, these rail-
way officials become annoyed with
them.

An Hon, Member: The concession
is enjoyed by the poor people.

Shri Ghosal: While I was travelling
with ticket, one ticket collector told
me, “Why are you travelling with

ticket? You might have come without
ticket and we might have earned
something”. That is the position
there. If the hon. the Deputy Minis-
ter goes to Chengail, Bauria and Fule-
shwar in my constituency he will find
that thousands of passengers are
avoiding payment of the railway fare.

Another thing I would like to men-
tion is that there are big railway
workshops at Bamungachi, (Lillooah
and Narkeldanga; and several work-
shops in Howrah town as also small
engineering factories are run with the
help of the materials smuggled from
these railway workshops. Huge
amounts of machinery etc. are coming
out of the railway workshops and the
Railways have made no arrangement
to check all these things.

As regards freight also, I would like
to mention how avoidance of paying
it is taking place. By the night trains
thousands of maunds of vegetables,
fish, sweets and milk are coming to
Calcutta and Howrah from all the
suburban areas. Thousands of maunds
of all these articles come daily, but
not a single maund is booked: they
pay something to the ticket collectors
and go away. If the hon. Minister
goes to Howrah station late in the
night he will find these tips being
taken openly This should be stop-
ped.

As regards security of the passen-
gers, I would like to say this. The
other day, on the 8th of February,
about eighty M.P's were travelling by
the Delhi-Kalka mail from Howrah
station. In my compartment there
were certain other hon. Members also
travelling with me, and in that com-
partment just by our side Shri Duggal,
another M.P., Member of the Rajya
Sabha, was also travelling. At Howrah
station, as he was talking with us, all
of a sudden a man came into the
compartment and took away his silver
betel leaf case. This was in the
absence of a large number of railway
officials and watch and ward men. The
chain was pulled and at once the train
was stopped, but that man ¢ould not
be traced out by the policemen.
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Though there was a crowd, this is
what happened. This is the security
arrangement and this is the work done
by the parties of the Watch and Ward
Department and the Railway Police.

Now I come to the question of elec-
trification. We expected that some
annhouncement would have been made

by the Railway Minister regarding
electrification of Sealdah section,
because that is the most crowded

area. We expected that some an-
nouncement would have been made as
regards the date by which the work
of electrification of the Sealdah sec-
tion would begin. We also expected
some announcement as regards the
new link from Burdwan-—Sandra-
gachi to Vishnupur vie Arambagh.
Because the local people have been
demanding it. They also surveyed
the line and estimated the income etc.
and submitted it to the Railway Minis-
try. But 1t has had no effect. I there-
fore request the hon. Minister to con-
sider the opening of this new chord
line which will not only open up easy
transport facilities in this vast area
which suffers much at present due to
extreme transport difficulty, but it
will provide a shorter route for the
people of the newly integrated district
of Purulia.

Then I would like to mention about
the Howrah-Ambta-Sheakhala Light
Railway. This is one of the important
Light Railways, not only in West
Bengal but in the whole of India.
Because, this railway links up a huge
agricultural hinterland with the town
of Howrah and the City of Calcutta.
Moreover, this is not a losing concern
like other Light Railways. Last year
it has paid six per cent dividend to
its shareholders. Now it has got
about 8,000 maunds of traffic including
8,000 traders who supply vegetables,
fish, milk, etc. for about one-third of
the population of Howrah and Cal-
cutta. It has got also a big workshop
at Bangra. Therefore, if this Railway
is taken over, the Railway Adminis-
tration would suffer no loss. In this
connection I would like to further
state—it has been mentioned by
another Member, Shri Banerjee—that
the Study Group in the Light Railways
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has not only valued its importance but
also recommended its nationalisation.
Also, in 1955, another committee, the
Madhavan Committee which was set
up at the instance of the Eastern
Railway has recommended not only
nationalisation but also electrification
of this line, because it has its impor-
tance in that respect.

17 hrs.

Sir, T would also like to mention
the working of the other light rail-
ways under the managing agency of
Messrs. Mcleod & Co. A huge amount
is given to these light railways as
subsidy from the Railway Administra-
tion.

Mr. Deputy-Speaker: Is the hon.
Member likely to conclude within the
next two minutes?

Shri Ghosal: I would require at
least 5 minutes.

Mr. Deputy-Speaker: Then, perhaps,
the House will sit. Let him conclude.

Shri Ghosal: If a probe is made
into the affairs of the administration
of the light railways, it will be found
how this subsidy which is being grant-
ed by the Railway Administration is
being squandered, because we know
that from the houses of the Directors
of this managing agency—I have men-
tioned to the Government—many
jewels and smuggled gold were un-
earthed from ‘flower vases. Therefore
some probe should be made into the
administration of this managing
agency.

The next point is regarding some
two lakhs of casual workers. These
casual workers are never made perma-
nent or even temporary in the railway
services. In the engineering depart-
ment, generally these casual workers
are employed and after one mornth
and three months—alternate months—
they are discharged and after that
again employed in the railway ad-
ministration. This is also a source of
bribery and corruption. Therefore, the
hon. Railway Minister should look into
this matter so that those employees,
who are employed on a permanent
nature of work in the engineering
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department, should at least be made
permanent.

As regards the coolies and porters
* of railway stations their number will
be about one and a half lakhs—nobody
knows what is their status. Neither do
State Governments recognise their
disputes nor does the Central Gov-
ernment recognise them. Therefore,
something must be done. That demand
is there and at least the provisions
of the Minimum Wages Act should
be extended to them. That
should also be taken into considera-
tion and the Railway Administration
should at least try to give some relief
to the unfortunate workers.

The last thing that I would like to
mention is regarding the recognition
of the unions. The hon. Railway
Minister has already said that he
wants to recognise only one union.
There is one union in Chittaranjan
Locomotive Works and the hon. Minis-
ter had already given an assurance
previously that it would be recognis-
ed, but no recognition has yet been
granted to that union. Therefore I
would request the hon. Minister to
consider that also.

Mr. Deputy-Speaker: The following
are the selected cut motions relating
to Demand No. 1 which may be moved
subject to their being otherwise ad-
missible:

Demand
No.

1 3 to 5, 16 to 21, 33 to 40, 72
to 75, 90 to 93, 124 to 128,
145 to 172, 176 to 184, 205
to 214, 218, 219, 229 to 244,
247 to 251, 266 to 271, 298
to 332, 345 to 349, 377, 400,
402 to 404, 406, 407, 412,
413, 424, 426, 427, 434 to
436, 442 to 456, 469, 504 to
507.

Nos. of Cut Motions

Administrative and personnel policy
Shri T. K. Chandhury (Behampore):
1 beg to move:
“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Dismissal of low-paid employees
sm'r.x.cumm:_qu )
move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Labour policy

Shri T. K. Chaudhuri:
move:

1 beg to

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to reconsider and review the
case of victimisation

Shri S M. Banerjee: I beg to move:
move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Nationalisation of light Railways

Shri 8, M. Banerjee:
move:

*
“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

I beg to

Failure to check over-crowding in
trains.

Shri 8. M. Banerjee: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to consider the demands of the
Railway employees put forward
by the Railwaymen Federation

Shri 8. M. Banerjee: I beg to move:
“That the Demand under the

head Railway Board be reduced
by Rs. 100.”
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Pailure to recognise All India Rail-
waymen Federation

Shri 8. M. Banerjee: I beg to mover

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to have adequate measure to
avoid accidents

Shri 8. M. Banerjee: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

To open a diwvision of (1) Ahmedabad-
Prantej Khebdrahma (2) Kalol-
Decharaji-Chanasma, (3) Mehsana
Patan-Kakoshi, (4) Manud Road
Chanasma-Harij, (5) Mehsana-
Tarange, (8) Mehsana-Viramgam,
(7)  Palanpur-Ahandidham, (8)
Kalol -Vijapur-Ambaliasan, (8) Ah-
medabad-Abu-Road (10) Bhuj-
Anjar-Ahandhidham-Kandla with
headquarters at Mehsana.

Shri P. R. Patel: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Necessity of economy in the Railway
Administration

Shri P. R. Patel: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to provide passenger-sheds on
platforms of Kadi, Katosan,
Becharajee stations.

Shri 8. M. Banerjee: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to lay down double line from
Kalol to Abu-Road.

Shri P. R. Patel: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to run a Janata Train from
Ahmedabad to Delhi

Shri P. R. Patel: I beg to move:
“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Desirability to run trains between
Varetha-Timba and Varetha-Tar-
anga Hill alternatively.

Shri P. R. Patel: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

To provide gate-men on level
crossings

Shri P. R. Patel: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to relieve over-crowding third
class passengers between Ahmeda-
bad and Abu-road

Shri P. R. Patel: I beg to move:

“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Delay in constructing over-bridge at
Mehsana Station

Shri P. R. Patel: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to construct an under-bridge
between the main platform and the
island middle platform at Mehsana
station

Shri P. R. Patel: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Desirability to connect Viramgam with
Kandala by broad guage rail

Shri P. R. Patel: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”
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Need to comnect Radhanpur with
Becharjee

Shri P. R. Pxtel: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to stop the Bangalore-Madras
Mail and Cochin-Madras Express at
Lakkiti station
Shri Kunhan (Palghat Reserved-

Scheduled Castes): I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Inclusion of the Ernakulam-Trivan-
drum section in the Madura Division
of the Southern Railway

Shri Knnhan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to run a through express train
between Trnakulam and Trivan-
drum

Shri Kunhan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to locate one divisional head-
quarter at Khurde Road

Shri Panigrahi (Puri): 1 beg to
move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Regional disparity and concentration
of developmental expenditure in the
Nerth

Shri D. R. Chavan (Karad): I beg to
move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

-
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Over-crowding between Miraj to
Poona of third class passengers on
the Southern Railway

Shri D. R. Chavan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to electrify Karad, Koregaon,
Nira and Satara Road Stations on
the Southern Railway

Shri D. R. Chavan: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs, 100.”

Need to convert Poona-Miraj-Kolha-
pur Meter-gauge section of the
Southern Railway into Broad gauge

Shri D. R. Chavan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to convert Mirgj-Latur Narrow-
gauge section of the Southern Rail-
way into Broad gauge

Shri D. R. Chavan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to prevent increasing acci-
dents

Shri Tangamani: I beg to move:
“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Failure to take effective measures to
prevent increasing derailments

Shri Tangamani: 1 beg to move:
“That the Demand under the

h=ad Railway Board be reduced
by Rs. 100.”
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Fallure to submit review of working
after divisionglization on the South-
ern Railway

Shri Tangamani: I beg to move:

‘That thhe Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to run a Janata Exrpress Train
between Madurai and Madras

Shri Tangamani: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to refix scales for ex-service-
men on the basis of past service and
past pay

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to place Tuticorin under Class
‘6" for house rent and compensatory
allowances

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need for increasing the line capacity
of Cochin Harbour—Shoranur sec-
tion to cater more goods traffic
Shri Kodiyar (Quilon—Reserved-

Sch,-Castes): I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need for supplying more wagons to
the Cochin-Harbour-Soranur line
Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need for imcreasing amenities for

passengers
Shri Kodiyan: I beg to move:
“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Need for taking immediate steps to
reinstate the victimised workers in
the different sections of the Rail-
ways

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to include the Quilon-Eraku-
lam line on the Olavakkot Division

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to run an exrpress passenger ser-
vice between Mangalore and Tri-
vandrum

Shri Kodiyan: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to open up a new railway line
connecting Punalur with Kayamku-
lam in Kerala

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Inadequate steps to reduce over-
crowding in the trains

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need for taking adequate steps to
fulfil the quota of appointments
reserved for the Scheduled Castes
in the Railway Service

Shri Kodiyan: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”
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Need for opening a railway line bet-
ween Kayamkulam and Emakulam
via Aleppy in Kerala State

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Ban on the appointment of female
Khalasis in Loco Workshops and
Loco Sheds of South Eastern Rail-
way

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
» by Rs. 100.”

Abolition of contract system on goods
sheds, loco sheds and engineering
department

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Abolition of casual labour system in
Engmeering Department

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to improve the situation arising
out of irregular and slow running
of trains in the North East Frontier
Railway

Shri L. Achaw Singh (Inner Mani-
pur): 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Inadequate supply of water to the
raflway colony and the railway sta-
tion at Silchar in the North East
Frontier Railway

Shri L. Achaw Singh: I beg to
move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to provide sufficient number of
posts to members of Scheduled
Castes, Scheduled Tridbes and mem-
bers of the Manipur community
from Manipur

Shri L. Achaw Singh: I beg fto
move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need for increasing the number of
trains in the Assam region of the
North East Frontier Railway

Shri L. Achaw Singh: I beg to
move:

“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Need for increasing the efficiency of
the railways in the North East
Fronteir region
Shri L. Achaw Singh: I beg to

move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to co-ordinate the development
of railways with the development
of roads and water transport in the
country

8hri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need for taking steps to increase the
supply of wooden reilway sleepers
in the country

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to open a railway coach factory
in Kerala

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”
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Failure to take effective steps to pre-
vent accidents on railways.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to check over-crowding in
suburban trains of Calcutta

Shri Ghosal: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100"

Nationalisation of Howrah-Amta-
Seakhala Light Railway

Shri Ghosal: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to de-casualise the porters
working in the railway stations
and godowns.

Shri Ghosal: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to take adequate measures for
preventing accidents.

Shri Ghosal: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to check corruption in the
suburban railway stations of
Calcutta.

Shri Ghosal: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to check corruption in the
Howrah Goods Shed.

Shri Ghosal: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Disadvantages due to re-grouping
Shri Ghosal: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to have an over-bridge on
the siding line of Fuleshwar station
of the South Eastern Railway.

Shri Ghosal: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to provide accommaodation to
the first-class passegers at night.
Shri Ghosal: I beg to move:

“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Failure to keep up operational
efficiency.
Shri Assar (Ratnagiri): 1 beg to
move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to reduce the salaries and
amienities of members of the Rail-
way Board.

Shri Assar: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to avoid overcrowding in the
trains.

Shri Assar: I beg to move:

“That the Demand under the
lread Railway Board be reduced
by Rs. 100.”
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Lack of planning and concerted eco-
nomy drive.

Shri Assar: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Attitude towards the Southern Rail-
way Labour Union.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need for more trains on Suth-West
broad gauges section of Southern
Railway.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to run Janta Express trains from
Madras-Mangalore, Madtas-Cochin
Harbour terminus.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to check late running
of trains.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to take adequate steps to
overcome shortage of materials n
loco and wagon sheds and repair
shops.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100"

Railways, 1958-59 3486
Need to undertake a job analysis

in all departments.
Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to check over-crowding in
trains.
Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.” i

Failure to reconsider and review
the cases of victimisation.
Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

of the Railway Service
Commission.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Working

Corruption Howrah Goods

Accounts Office.
Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to set up Jomnt Com-
mittee at all levels.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to separate C. & W. Branch
from Loco as suggested in para 15T
of Accident Enquiry Committee.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 106" -
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Failure to implement recommendation
of Railpay Accident Enquiry Com-
mittee to modify pay scale of Train
Examiners to bring the same on par
with other technical supervisors of
Workshops and Loco-Shed.

Shri Kodiyan: I beg to move:

“That the Demand under the
hread Railway Board be reduced
by Rs. 100.”

Feailure to take effective measures
to prevent accidents

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to extend goods shed facilities
at Tiruppur on Southern Railway.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to redress grievances of staff
and public regarding goods shed
facilities at Erode Junction on
Southern Railway.

Shri Kodiyan: I beg to move:

‘“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need for economy measures in Rail-
way Administration.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Delay in filling certain clerks posts
in Railway Board.

Shri Kodiyan: 1 beg to move:

“That the Demand under the
beed Railway Board be reduced
by Rs. 100.”

3488

Granting of paid holidays to Shift-
duty staff.

Shri Kodiyan: I beg to move:

‘“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Abnormal delay in filling up vacancies
caused by retirements and deaths,
and medical retirement.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Delay in answering representations in
Olavakkot Division of Southern
Railway.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Confirmation of Temporary and Offt-
ciating Staff on completion of three
years of service.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Giwving option to R.P.F. staff to go to
other departments,

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Irregular supply of Provident Fund
Account Slips.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”
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Indifferent attitude of South Eastern
Railway in providing avenue of pro-
motion to educated unskilled staff
.of Carriage and Wagon Branch to
posts of train examiners by acce-
lerating promotion to semi-skilled
<oadre.

Shri Kodiyan: I beg to move:

“That the Demand under the
Tread Railway Board be reduced
by Rs. 100.”

Denial of over-time to carriage and
avagon staff working in train pass-
ing and washing line duties for their
work in excess of 48 hours a week.

Shri Kodiyan: I beg to move:

‘“That the Demand under the
‘head Railway Board be reduced
by Rs. 100.”

Attitude of South Eastern Railway,
Central Ra:lway, North Eastern
Railway and Northerm Railway
administration in implementing up-
grading of posts of tramn examiners
as per ‘new deal’.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100"

1Practice in Eastern Railway of depu~
ting technical personnel supervisors
to exrecute mon-technical jobs.

Shri Kodiyan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

dnadequate lighting arrangements for
examination of trains at night in
maintenance yards.

Shri Kodiyan: I beg to move:
“That the Demand under the

head Railway Board be reduced
tby Rs. 100.”

Need to run Local Trains in Kanpwr

City to provide more transport faci~
lities to passengers.

Shri Jagdish Awasthi:
move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Late running of Passenger Train bet-
ween Agra and Kanpur.

Shri Jagdish Awasthi: I beg to
move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Late running of Parcel Train
between Mughal Sarai and
Delhi.

Shri Jagdish Awasthi:
move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to check over-crowding
in Trains.

I beg to

I beg to

Shri Jagdish Awasthi:
move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100"

I beg to

Need to run one Passenger Tram in
the morning between Kanpur and
Jhanst

Shri Jagdish Awasthi:
move:

1 beg to

“That the Demand under the
head Railway Board be reduced
by Rs. 100"

Failure to take effective steps
to prevent accidents.

Shri Jagdish Awasthi: I beg to
move:

“That the Demand under the
hvead Railway Board be reduced
by Rs. 100.”
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Failure to up-grade Madurai into “B”
Class Station for House Rent and
compéensatory allowances.

Shri Tangamani: I beg to move:

“That the Demand under the
tead Railway Board be reduced
by Rs. 100.”

Injustice of putting Assistant Fitter
Communication in 35 rupees grade
in the Southern Railway.

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to apply the principle of
“Equal pay for equal work” in the
signal and tele-communication De-
partment of Southern Railway.

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to provide N 4 3 instead of
N + 2 sleepers (N is the length of
rail in yard sleepers.)

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to provide number of gang-

men as per ET.M. (Equated Track
Mileage.)

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to provide number of gang-
men as per E. T. M. in Madurai
Division of Southern Railway.

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”
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Need to improve periodic overhauling
of wagons in carriage workshop at
Perambdur.

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Fpilure to pay fixation arrears under
Pay Commission recommendations
to workers in Carriage Repair Shop
of Perambur workshop.

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Attempted Reduction of days of out=
turn for one Locomotive in the
Perambur workshop.

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to increase workmen corres~
ponding to the number of Locomo-
tives and carriages diverted from
Golden Rock to Perambur work-
shop after zonalisation.

Shri Tangamani: I beg to move:

“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Delay in publishing Tapse Committes
Report regarding class IV staff

Shri Tangamani: I beg to move:

“That the Demand under the
head Reailway Board be reduced
by Rs. 100.”

Existence of dead end posts like
Fettlers, Tindall Slingers, grinders
Riveters etc., with no promotion
avenue in carricge works in Peram-
bur workshop.

Shri Tangamani: I beg to move:
“That the Demand under the

head Railway Board be reduced
by Rs. 100.”
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Failure to promote 4,000 Khalassies of
Loco and Carriage works of Peram-
bur workshop.
8hri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to appoint Leave Reserves in
the Loco shop and carriage shop of
Perambur workshop.

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Approval of wagon repairs in carriage
works in Perambur workshop by
the Neutral Train Examiner appoin-
ted specially by the Railway Board.

Shri Tangamani: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Disparity between the wages of Class
1 and II services and that of Class
III and IV services of the Railways.

Shri D. R. Chavan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Problem of accidents in the Railways.
Shri D. R. Chavan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Steps to remove over-crowding.
Shri D. R. Chavan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Employment potential of the Railway
Plan
Shri D. R. Chavan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Operational efficiency of the Railwey
especially in the Southern and Cen-
tral Railways.

Shri D. R, Chavan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Claims for compensation and refunds.

Shri D. R. Chavan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Indifferent attitude in implementing
the assurances in regard to modifi-
cation of pay scales of train exami-
ners to bring the same on par with
the pay scales of chargemen of loco-
sheds and workshops.

Shri D. R. Chavan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to change the designation of
train examiners to carriage shed-
chargemen, carriage-shed foremen
etc.

Shri D. R. Chavan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Attitude of the administration of
South Eastern Railway, Central
Railway and North Eastern Railway
in not implementing the scheme of
upgradation of posts of train exami-
ners as per ‘new deal’.

Shri D. R. Chavan: I beg to move:
“That the Demand under the

vead Railway Board be reduced
by Rs. 100.”
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Attitude of the Railway Board in not
implementing the recommendations
of Isac Latham Committee on De-
railment and para. 157 of Accident
Enquiry Committee Report.

Shri D, R. Chavan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Attitude of the Railway Ministry in
keeping the designation of assistant
train examiners im Central Railway.

Shri D. R. Chavan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Adequate alternative employment and
proper avenues of promotion for
trawn examiners who are declared
medically unfit for that cadre but
are fit for other supervisory jobs.

8hri D. R. Chavan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Attitude of the South-Eastern Railway
authorities in providing avenue of
promotion to the educated unskilled
staff of the Carriage and Wagon
Branch as train examiners.

Shri D. R. Chavan: I beg {0 move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Unreasonable attitude of the Railway
authorities in utilising the unskilled
staff of the Carriage and Wagon
Branch to work as semi-skilled and
skilled staff without paying remune-
ration.

Shri Sugandhi‘ I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to create adequate number of
posts in the semi-skilled and skilled
cadre of the Carriage and Wagon
Branch in South Eastern Railway.

Shri D. R. Chavan: I bcg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Denial of over-time to the Carriage
and Wagon staff working at train
passing and washing line duties for
their work in excess of 48 hours
a week.

Shri D. R. Chavan: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Attitude of the Railway Ministry in
changing the designation of the
technical supervisors of the carri-
age shed from the present designa-
tion of train examiners, head train
examiners to carrigge shed charge-
men foremen etc.

Shri D. R. Chavan: 1 beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Attitude of the administration of South
Eastern Railway, Central Railway,
North East Frontier Railway and
Northern Railway in implementing
upgradation of posts of train exami-
ners as per ‘new deal’,

Shri D. R. Chavan: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Slow progress in regirdering and
strengthening of piers of bridges
Nos. 8, 63, 76 and 91 on the Gadag-
Holgi metre gauge section of the
Southern Railway.

Shri Sugandhi: I beg to move:
“That the Demand under the

head Railway Board be reduced
by Rs. 100.”
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Slow progress in extending the addi-
tional transhipment yard at Hotgi
junction of the Central Railway.

Shri Sugandhi: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need to improve behaviour of Rail-
way auﬂ.towards public.

Shri Assar: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to check without ticket trge
velling in Central Railway.

Shri Assar: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to check thefts of Railway
materials on Central and Western
Railways.

Shri Assar: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to check corruption in Railway
Departments

Shri Assar: I beg to move:

“That the Demand under the
head Railway Board be reduced
by Rs. 100.”

Need jor catering and tea stalls on
various stations

Shri Assar: 1 beg to move:

“That the demand wunder the
head Railway Board be reduced
by Rs. 100.”

Failure in fixing the seniority of the
permanent and senior clerks of the
Board’s Office in Assistants Cadre
on the basis of the leagth of service
in clerical grades according to Rail-
way Board reorganisation scheme.

Shrli Kunhan: I beg to move:

“That the Demand under the

head Railway Board be reduced
by Rs. 100.”

Confirmation of employees who have
put in more than a year’s service

Shrli T. B. Vittal Rao: I beg to
move: .

“That the demand wunder the
head Railway Board be reduced
by Rs. 100.”

Merger of dearness allowance in the
Pay

Shri T. B. Vittal Rao:
move:

I beg to

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Need to remove discrimination in the
grant of post-retirement passes to
class IV employees

Shri T. B. Vittal Rao: I beg to
move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Inadequate leave reserve for running
staff

Shri T. B Vittal Rao: I beg to
move:

“That the demand wunder the
head Railway Board be reduced
by Rs. 100.”

Vietimisation of Railway employees
Shri T. B. Vittal Rao: I beg to
move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”
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Question of recognition of All India
Railway-men’s Federation

Shri T. B. Vittal Rao: I beg to
move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Question of granting extension to a
certain high officials after super-
annuation.

Shri T. B. Vittal Rao: 1 beg to
move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Need for a rail link between Kazipet
and Nellore via Macherla

Shri T. B. Vittal Rao;: I_beg to
move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Necessity for the formation of a
separate Railway zome with
Secunderabad as Head Quarters

Shri T. B. Vittal Rao: I beg to
move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to redress grievances of the
pre-1026 staff of Ex-Nizam State
Railway.

Shri T. B. Vittal Rao: I beg to
move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to redress grievances of ex-
Barsi Light Railway Staff

Shri T. B. Vittal Rao: I beg to
move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to give the pay of Rs. 100/~ to-
Accounts Clerks Grade 1 from the
date on which they passed the
qualifying examination,

Shri Ghosal: I beg to move:

“That the demand under the
head Railway Board be reduced
by Rs, 100.” :

North-East-Frontier Re-grouping dis-—
advantages

Shri Ghosal: I beg to move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to recognise the Union of
Chittaranjan Locomotive Employees

Shri Ghosal: I beg to move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Possibility of re-opening of the Ajmer
Workshop and developing it to
manufacture L tives

Shri Warlor
move:

(Trichur): 1 beg to

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Necessity of constructing an over-
bridge in Shoranur junction in the
place of the level-crossing of the
Palghat-Trichur Road

Shri Warior: 1 beg to move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Increase in the amount of compensg~
tion paid by the Railwaeys on
account of goods or parcels lost or
damaged during 1856-57

Shrl Warior: I beg to move:
“That the demand unhder the

head Railway Board be reduced
by Rs. 100.”
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Failure to increase the percentage of

persons retired and thereby block
ing the avenues of promotion of
funior servants.

Shri Warlor: I beg to move:

“That the demand wunder the
head Railway Board be reduced
by Rs. 100.”

Failure of the Vigilance Organisation
that many cases registered were not
substantiated

Shri Warior: I beg to move:

“That the demand wunder the
head Railway Board be reduced
by Rs. 100.”

Unsatisfactory mnature of measures
adopted by the authorities to pre-
vent the increase of accidents of
passenger trains

Shri Warior: I beg to move:

“That the demand wunder the
head Railway Board be reduced
by Rs. 100.”

dncreased number of deaths and
persons injured in the Railway
accidents.

Shri Warior: I beg to move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Increase in the numbder of accidents in
Railway Work Shops resulting in
larger number of injured during
1956-57

Shri Warier: I beg to move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Failure of the Administration to
recruit the prescribed quota of
servants from the Scheduled Castes,
Anglo-Indian, etc.

Shri Warior: I beg to move:
“That the demand under the

head Railway Board be reduced
by Rs. 100.”

promotions from lower grades of
employees instead of encouraging
direct recruitment

Shri Warior: I beg to move;

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Unweildy size of the Railway Zones
and the consequent loss in the
administrative efficiency

Shri Sampath (Namakkal): I beg to
move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Regional disparity in the concentra-
tion of railway developmental
works in the North and neglect of
the South

Shri Sampath: 1 beg to move:

“That the demand under the
head Railway Board be reduced
by Rs 100.”

Falure to prevent accidents
Shri Sampath: I beg to move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to check the late running of
traing

Shri Sampath: I beg to move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Failure to check over-crowding in
trains

Shri Sampath: 1 beg to move:

“That the demand wunder the
head Railway Board be reduced
by Rs. 100.”

Increasing number of officers of the
Board and their high salaries

Bhri Braj Raj Singh: I beg to move:
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“That the demand under the
head Railway Board be reduced
by Rs. 100,

Traffic bottleneck in Ore producing
areas
Shri Bhanja Deo: I beg to move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Necessity of locating a Divisional
Office at Khurda Road in the South-
Ecstern Railway Zone.

Shri Bhanja Dec: I beg to move:

“That the demand wunder the
head Railway Board be reduced
by Rs. 100"

Insanitary food sold at the Railway
Stations by vendors

Shrli Bhanja De¢o: I beg to move:

“That the demand vunder the
head Railway Board be reduced
by Rs. 100.”

Amenities given to travellers in the
Indian Railways

Shri Bhanja Deoc. I heg to move:

“That the demand under the
head Railway Board be reduced
by Rs. 100.”

Mr. Deputy-Speaker: These o2
motions are now before the House. A
list of the selected cut motions will be
circulated to Members tonight.

17-04 hrs,
The Lok Sabha then adjourned till

Eleven of the Clock on Friday, the
7th March, 1958.





